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Government of India
Minigktry of Finance
Department -of Revenue

{ Central Board of Nirect Taxkeg )
ke ko

New Delhi, thepd#iDecember, 1097,

CORRIG ENT UM
8.0, | (E) - In the rotification of CGovernment of India in

the Ministry of Finance, Department of Revenue (Central Board
of Direct Taxes) number, S$,0.371(E) dated the 7th day of May,
1997, published at pages 2 an® 3 of the CGirette of India,
Extraordirary, Part II, Sectior 3, Sw~section (ii), Aate” the
7th May, 1997, ( at page 3, after line 16.) insert the following
namely $- f
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The investment pattern for “rovidepnt Fungd, wnser the
Income-tax Rules, 1962, is requirer to be notifie® on

the basis of investment nattern notifie” by neotification

of the Government of India, Ministry of Finance, (Department
of “Ecoromic Affairs) No,F,11(1)-pd/96, dated the 17th
March, 1997 which came intec force with effect from

ledal897, The amendments in the Income-tax Rules, 1907

are therefore being nctifie” with 'effect from 1.4.1997,

The retrospective effect to this votification shall mot
prejudicially affect the interest'of assessees,”
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( UNDER SECRETARY TC THE GOVT. OF IMIA )
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